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2375 (Ai) LS-3, 

1. 
Fert&II.er P ..... 

Slui Bam Barkh Yad .. ; 
SIarl Morll Muaobar: 
Slui Madhll L .... ,..: 
Slui lDsbeD PatlDa7ait: 
Dr, Ram Muaohar Lohla: 

Will the Minister of Food. AJI'ICIl/-
tare, C..-mIt,. DeveJopllleDt .... 
CooperatioD be pleased to state: 

(a) whether his Minlslry has sub-
mitted any proposal for settlnll gpart 
separate foreign exchange to the tune 
of Rs, 10 to 15 erores a year lor build-
ing fertilizer plants in the country; 

(b) it so, the detoils th<!l'c'Of; and 

(e) the reaction of the Ministry of 
Finance thereto? 

The D,'puty )!Inlsl.. In tile lIln.-
try of Food, A~ril'\lltllre Communlt,. 
DevelnpmtOnt and f:('4'peraUon (Sbrl 
Shindc): ('.1) The l\Iilli,try 01 Food 
and Ag"iculturc hag lIot ouLmitted :,ny 
proposal lor settillg ~Ip;trt foreign t~X­

change to th,· lun" Of Ro, 10 10 11 
crorl~~ a yetlr for blliJding tcrtiU"f!f 
plant., 

(b) .. nd (c). Do not arise, 

Airport Dear Callcut 

2. Sbrl A, K. Onpalan: Will the 
Minister ot T 'an.port, Aviation, Sblp-
PlDe and Tourism h., plc'uocd to state: 

(a) whether it i ... fact that there 
was an offl:?r for an airport lute trom 
a private person at Chelanoore, Call-
cut; 

(b) whether Government had re-
jected it; and 

(e) if 10, the reasons theretor? 

The MinIster or Transport, .,,·laUon, 
81dpplne alltf Tourl.m (Shrl SanJlva 
Reddy): (a) to (c), There was no 
offer of a sill" for an airport by 8 prt-
Valp. person· at Chcl,moore but the 
Gwalior Rayons h.d oflered to 
Government their f.lr weather Dakota 
airstrip at Chellary, 'I'he offer w .. COD-
sidered by Government but due to 
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practical difficulties in developing the 
strip for heavier aircraft and olber 
econamic reasons, it was not found 
possible to accept it. 

Forelp Exebanre spent on Imports 

S. Shrl A. K. Gopalan: Will the 
Minisler of Food, Apiculture Com-
manity Development and Cooperation 
be pleased 10 slale: 

(a) the amount spent by Govern-
ment in foreign exchange during the 
yenr 1963·64 far commercial purcha.e. 
from U. S. A. outside P.L. 480; and 

(b) the amount spent on freights to 
import the commodities under P.L. 480 
programme during the same period? 

The Minister of State In the Minis· 
try of Food, Apicalture, Commanlty 
Development aad Cooperation (Sbrl 
Govinda Men",,): (a) There was nO 
commerci"l purchase of foodrraln. 
from U.S.A. outside P~80 durinl 
1963·64. 

(b) The amount spent on freilbt to 
import the commodities under P~80 
programme during 1963-64 was RI. 
10.59 crores in foreign exchange and 
Rs. 11.46 crores in Indian currency. 

Laml Sarvey Reeords III Kenla 

•. Shrl A. K. Gopalan: Will the 
Minister of Food, Anl.alture, Com· 
munlty Development and CU-operaUon 
be pleased to state: 

(a) whether it is a fact that the 
preparation of land survey records 
In Kerala has not yet begun; 

(b) if so, the reasons therefor; 

(c) if not, when the work wUi beCln; 

(d) when it will be completed; and 

(e) whether it is a fact that becaule 
of the ablenre of these records, land 
Refona legislations are being held up? 

TIl., Deputy Mlniater h the Minis· 
try 0' Feod, ArrleUltare, CUmmunlty 
Denlopment ami Cooperation (Shrl 
Sblndel: (a) to (e). The Informa· 
tion is belny, collecled and will be 
placed on the Table of the Sabha. 

Settlement of Lan"'e.s Api_ullura. 
Labourers In Kerala 

5. Shrl A. V. RBrhavan: Wi\! the 
Minister of I'Vod Agriculture, Cum-
munlty Developm~nt and CooperaUon 
be pleased 10 state: 

(a) the progress made in carrying 
out the scheme for the settlement of 
landless agricultural labourers in 
Bhoodan and Gramdan lands in 
Kerala; 

(b) the amount sanctioned durinll 
the Third Five Year Plan; 

(c) the amount spent 10 far; and 

(d) the steps taken to implement the 
9cheme? 

The Depnty Minister III the MInis· 
try Of Food, Al(rlculture, Community 
Denlopment and Co· operation (Shrl 
Shlllde): (a) to (c). A scheme 'or 
the settlement 0, 1000 landless agrl. 
cultural families nn 3000 acres of 
Bhoodan and Gramd'an lands In 
lterala State at a total coot of Rs. 5 
lakhs was sanctioned by the Govern· 
ment of India in December, 1985. 

(d) The sch,,,,,e is being implement· 
ed hy the State Government. A Bhoo. 
dan Bill to facilitate the distribution 
of Bhoodan lands has been formulated. 

6, Shrl Lhadhar Kotokl: 
Shrl Hem Jlllrua: 

WlII the Minister of Transport, 
Aviation, ShlPPinIf and Touriml be 
pleased to atate: 

(a) whether any scheme bas be4m 
dra,,·n up for the conotruction of .... 
air-llelds anj landing grounds in the 
VariOUl imparlant towns In A_ 
which have not yet been connected IIir 
air services; and 

(b) If 10, the details thereof? 

The MInIster of Trusport, AYiatloll, 
ShlpplDI( .... T_....... (allrl SuJlYa 
Reddy): Cal No, Sir. 




